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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, Papers to be Laid on the Table.

 

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD):
Madam peaker, I beg to lay on the Table a copy each of the following papers
(Hindi and English versions) under sub-section (1) of section 619A of the
Companies Act, 1956:-
(1) Review by the Government of the working of the HLL Lifecare Limited

(formerly Hindustan Latex Limited), Thiruvananthapuram, for the year
2010-2011.

(2) Annual Report of the HLL Lifecare Limited (formerly Hindustan Latex
Limited), Thiruvananthapuram, for the year 2010-2011, alongwith
Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 6106/15/11)

 

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (DR. S. JAGATHRAKSHAKAN):
Madam, On behalf of my colleague Shri D. Napoleon, I beg to lay on the Table:- I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Rehabilitation Council of India, New Delhi, for the year 2009-2010,
alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rehabilitation Council of India,
New Delhi, for the year 2009-2010.

(2)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library, See No. LT 6107/15/11)
(3) (i) A copy of the Annual Report (Hindi and English versions) of the

Rehabilitation Council of India, New Delhi, for the year 2010-2011,
alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rehabilitation Council of India,
New Delhi, for the year 2010-2011.

(Placed in Library, See No. LT 6108/15/11)

 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JITENDRA SINGH): I beg to lay on the Table:-

 

(1) A copy of the Annual Report (Hindi and English versions) of the National
Foundation for Communal Harmony, New Delhi, for the year 2010-2011,
alongwith Audited Accounts.

(2) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Foundation for Communal
Harmony, New Delhi, for the year 2010-2011.

(Placed in Library, See No. LT 6109/15/11)

 



 

 

 

 


